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Commmaity Health Scheme 

3499. SHRI A. ASOK:ARAJ: Will 
the Minister of HEALTH' AND FAMI 
L Y WELFARE be pleased to state: 

(a) whether any State Government 
has refused to accept the Community 
Health Scheme; and 

(b) if so, the names of the States 
and the reasons for their not accepting 
the scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMI-
LY WEl..FARE (SHRI JAGDAMBI 
PRASAD YADAV): (a) Yes, three 
State Governments have not accepted 
the Community Health Workers 
Scheme. 

(b) The States are Kerala, Tamil 
Nadu and Jammu and Kashmir. The 
Government of Kerala, keeping in 
view the health infra-structure i10 ,Js~) 

the particular conditions like h;gher 
lit.erary and greater denSity of popula-
tion obtaining in the State, have pro-
posed an alternative scheme which is 
under consideration. The Govern-
ment of Tamil Nadu are implementing 
an alternative scheme known as Mobile 
Medical Team Scheme. The GoverlJ-
ment of Jammu and Kashmir are al-
ready implementing a scheme know'l 
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as Rahbar-i-Sehat Scheme wherein 
school teachers are used in place of 
volunteers selected by the Commumty. 

3500. SHR.I T. So.. NEGI: Will the 
Minister Of PARLIAMENTARY 
AFFAms AND LABOUR be pleased 
to state: 

(a) the details of number ot Officers 
ilnd employees working against the 
various Hindi posts in his Ministry 
and its subordinate and attached offi-
ees; and 

(0) the steps being taken for the 
1l1crease 111 the number of lIindi 
posts? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA) : (a) .1Od 
(b). The required information in res-
pel'1 of the Secretariat of the Ministry 
of Labour and three of its attached 
offices is given in the enclosed state-
ment. 

Th~ inrormation in respect of othe(' 
offices is being collected and will be 
laid on the Table of the House in uue 
course. 




